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SHRI SOMNATH CHATTERJEE;: If 
the answer is ‘Yes’, I want a clari
fication from him. The question of 
taking action against the management 
does not arise..........(interruptions).

MR. SPEAKER: No, no. Mr. Ravi.

SHRI VAYALAR RAVI: Certain
fertiliser units continue to be sick 
for the last many years. The hon’ble 
Minister is aware of the FACT as well 
as the Cochin Plant and naturally the 
production has not improved so far. 
But the price of fertiliser will increase. 
The farmers will be affected by this 
increase in price. Again this increase 
in fertiliser price will further in
crease the agricultural produce. Ulti
mately the consumers will be affected. 
It is a chain reaction. I would like 
to know from the hon. Minister what 
concrete steps are taken to improve 
the production of these factories— 
FACT as well as Cochin Plant—not 
only in regard to machinery but ma
nagerial also.

SHRI H. N. BAHUGUNA: I am
happy to see that Cochin Plant has 
started looking up and many defects 
have been removed. Technical defects 
have been identified and removed and 
Cochin Plant has started looking up 
and we expect it to be performing 
much better than it was berore. So 
far as the Udyog Mandal is concerned 
FACT is concerned, we have a prob
lem in this age of the plants in FACT. 
The plant has aged and it will require 
renovation, expansion and diversifica
tion and all those points are under 
consideration.

Contracts for Off-Shore DrilUni:

•28. sm il SARAT KAR:
SHRI AINTHU SAHOO:

Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) whether Oil India or ONGC 
have sought clearance from Govern
ment for awarding coiitracts for dril
ling work in its 12,000 square km.

offshore concession off the Orissa 
coast and 68 km. area on-shore in 
Mahanadi Basin;

(b) if so, whether the company has 
concluded negotiation's for driiiing 
contracts with foreign firms and hafi 
left the final selection of the party to
Government; and

(c) if so, whether its plan is al3o to 
set up own data processing facilities 
at Paradeep in Orissa for its on-shore 
concession and if so, the details 
thereof?

HHE MINISTER OF PETROLEUM 
a n d  CHEMICALS AND FERTILIZ
ERS (SHRI H. N. BAHUGUNA): (a) 
Oil India Limited has been awarded 
concession for oil exploration in Ma
hanadi Delta over an area of 6800 sq. 
kilometres on-short and 12,000 sq. 
kilometres ofT-shore. The company 
proposes to c^ry out exploratory dril
ling in the off-shore area.

(b) Oil India Limited has received 
a number of offers from drilling con
tractors/firms which are in the pro
cess of being evaluated.

(c) The company proposes to set 
up its data processing facility at Du- 
liajan jn Assam.

SHRI SARAT KAR: While thank
ing the Government that it has been 
decided to explore the off-shore and 
on-shore area of Orissa coast, I would 
point out that the answer given by 
the hon. Minister is not specific. The 
question was specific. Part Ob) of the 
question states: ‘i f  so, whether the 
company has concluded negotiations 
for drilling contracts with foreign 
firms and has left the final selection 
of the party to Government?” I 
would like to know whether the fin
alised evaluation is at the end of the 
Ministry or at the end of the company 
so that the drilling work can start 
earlier.
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SHRI H. N. BAHUGUNA: I have 
already replied that they have re
ceived a number of contracts for 
drilling work. They are being proces
sed and they are being evaluated by 
the company. They will process them 
and come to Government for flnalisa- 
tiim.

SHRi SARAT KAR: Whether there 
is a time-bound programme before 
the company so that the work could 
start immediately. You have already 
answ^ed that Data Processing Unit 
will be in Assam. It will be a far off 
place from Orissa. It is not conveni
ent for them to do the data processing 
from such a long distance. Whether 
the Minister can propose that it can 
be set up in Orissa?

SHRI H. N. BAHUGUNA: So far 
as the first part is concerned, not a 
day will be last in doing the thing 
and the oil India are doing it, as 
far as we can say, very efficiently. 
There will not be a day lost in com
pleting the evaluation. So far as 
the Government is concerned, we will 
take the earliest possible decision in 
the matter. So far as the question of 
locating the data processing units is 
concerned, it is for Oil India to de
cide and they decided to do it in As
sam. I do not want to withdraw it 
so far as their area of operation is 
concerned, that is, Assam.

DR. SUBRAMANIAM SWAMY: 
The Minister, Mr. Bahuguna, is very 
clever. I would like to know whether 
this contract is part of a general plan 
to make India self-sufficient in oil. I 
would also like to know what is the 
basis for selecting this particular con
tract; whether the Minister is aware 
that Indian Ocean is a vast reservoir 
of oil; whether he has a long range 
plan for drilling oil and making India 
self-sufficient in oil.

SHRI IH*. N. BAHUGUNA: Though 
the question is a wide one, but it is 
admitted that there are Tot of areas 
in the Indian Ocean where oil is ex
pected to be available. Mahanadi off

shore is one such area and we expect 
oil there imless luck decides it other
wise.
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Criteria for Railway Elecriflcation

•29. SHRl O. V. ALAGESAN: Will 
the Minister of RAILWAYS be pleased 
to state:

(a) the criteria generally followed 
for taking up schemes of electrifica
tion on Railways; and

(b) the schemes of electrification 
proposed to be taken up in the Sixth 
Plan aVid their estimated cost?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) Electri
fication requires large initial invest
ment and is justified economically on 
sections carrying high densities of 
traffic which cannot be managed with 
steam traction and where electric 
{raction is cheaper than dieselisation.

(b) New electrification programme 
during the Sixth Plan has not yet 
been finalised.

SHRI O. V. ALAGESAN: Tt per
tains to the southern region. If this is 
the criterion; i f  it is honestly followed,




